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SHRI MULKA  GOVINDA  REDDY 
(Mysore) : Mr. Vice-Chairman, what he says 
is that perhaps a question of privilege is 
involved in this,... (Interruptions) and he was 
prevented from exercising his free and 
independent judgment. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Do not bring in extraneous 
matters. Nobody is prevented. Everybody is 
free. 

He was prevented. 
He

was kidnapped. Both he and Mr. 
Mohan    Dharia  

THE BUDGET (RAILWAYS)   1969-70 

GENERAL DISCUSSION—contd. 

SHRI ANANT PRASAD SHARMA: 
I was talking about the economies in the 
railway and also that the railway employ 
ees should be.       . , 

SHRl T. V. ANANDAN (Tamil Nadu) : I 
rise on a point of order. By my honourable 
friend, Mr. Rajnarain, by inducing my 
honourable friend, Mr. Anant Prasad Sharma, 
to talk in Hindi instead of English, does it not 
amount to compulsion? 

THE VICE-CHAIRMAN fSHRI M. P. 
BHARGAVA): It is for the honourable 
Member to listen to it or not to listen to it. 

SHRI B. T. KEMPARAJ (MYSORE) : 
Sir, I rise on a point of order. The point 
that has to be observed is when the hono 
urable Member is speaking in English, the 
other Member coercing him and also com 
pelling him to speak in Hindi, involves a 
question   of  privilege...........  

THE VICE-CHAIRMAN (SHRI M.P- 
BHARGAVA): There is no question of 
privilege. No, it is not. It is open for any 
Member to speak ____ 

SHRI  MULKA  GOVINDA REDDY 
(Mysore)   : The   other   day,   Mr.   Vice- 
Chairman, you yourself pointed    out.............. 

SHRI B.T. KEMPARAJ: Is it correct for a 
Member to press other Members to speak in a 
language which be likes? 

THE   VICE-CHAIRMAN (SHRI 
M. P. BHARGAVA): There is no compulsion. 
He may or may not listen to him. Please take 
your seat. There is no point of order. 

SHRI B. T. KEMPARAJ : On that point if 
the honourable Member does n<», speak in 
Hindi and if he speaks in English! Mr. 
Rajnarain said he will walk out. It is a question 
of privilege which the Chair should take note 
of. 

IHE VICE-CHAIRMAN (SHRI M.P. 
BHARGAVA): You can give a notice of 
privilege. 

sr 

SHRI MULKA GOVINDA REDDY: 
Mr. Vice Chairman, tnere is an important point 
in what he was saying. When once a Member 
commences to speak in a particular language, 
he should continue to speak in the same 
language. He should not switch over to any 
other language. The other day I remember you 
yourself were raising this question tbat when 
some other honourable Member was continuing 
his speech in English, you said, "No, not you 
cannot speak in an other language now. You 
should continue to speak in the language in 
which you started." 

THE VICE-CHAIRMAN (SHRI M.P-
BHARGAVA): But he continued in that. 
{Interruption!.) Let us be serious. There is no 
point of order. 

THE VICE-CHAIRMAN (SHRI M.P. 
BHARGAVA)  :    Let him speak please. 
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SHRI ANANT PRASAD SHARMA: Mr. 
Vice-Chairman, I was saying when the House 
adjourned that the economies practised in the 
Indian Railways as well as treating the Railway 
employees on par with tbe other Central 
Government employees or civil servants, is not 
correct. Tbe reason for that is this that the 
Railway Ministry has got a separate financial 
arrangement and as a result of tnat the Railway 
Ministry presents a separate budget in this 
House and in the other House. Tbe conditions 
of working of tbe railway employees and also 
the railway industry are entirely different from 
those of the oiher Cenral Government 
departments. Therefore, we have all along been 
saying and now I would request the honourable 
Railway-Minister to make sucn arrangements 
that the railway employees should not be trea-
ted on par with the other Central Government 
employees, at least along with the civil 
servants, and they should be given a separate 
treatment, as regards their emolu ments, their 
wages anr1 other facilities, and a separate Pay 
Commission should be set up for the railway 
employees and they should not be treated—I 
am repeating it again and again on par with the 
other Central Government employees. As 
legards the economies practised on the 
railways, Mr. Vice-Chairman, I have already 
suggested that the economies should not be 
pactised from the bottom. That will be a wrong 
typ: of practising economies. It should b; from 
the top. And whenever any question of 
introducing any economy comes up or in any 
method of improving the working of the 
railways, at that stage, the railway workers' 
representatives should be consulted. As a matter 
of fact, in this connection, I would like to draw 
the attention of this House that it is this Railway 
Ministry of tbe Central Government which sent 
a team of workers and Government 
representatives to West Germany and other 
foreign countries to study the scheme of 
workers' participation in management. And this 
was done in tbe year 1956, tbat is, about 12 or 
13 years back. A scheme was also prepared and 
that scheme has not seen the light of day so far. 

Therefore if the Railway Administration 
wants that it should introduce improvements in 
the working of the Railways and that too with 
the consent of the railway workers the workers' 
participation scheme should be implemented 
forthwith. This has been the demand not only 
of the railway workers but this has been the 
accepted policy of the Government of India 
and in many private and some public 
undertakings, this scheme has been introduced. 
The Railway Ministry, being the biggest 
employer in this country, will be setting up an 
ideal example if they agree to this request of 
ours. On this occasion I would draw the 
attentio n of the House towards th? condition 
of the casual workers working on the 
Railways. More than four lakhs of workers are 
employed on the Indian Railways. When I 
speak of the casual workers I talk of the Class 
IV workers. In this connection without laying 
much stress on this point, I invite the attention 
of the Minister to the report of the Estimates 
Committee regarding the electrification of the 
Railways and I hope the Ministry will 
implement the report and see that no 
retrenchment is effected in regard to the casual 
workers and the decision of th: Estimates 
Committee is carried out. The Committee had 
suggested that the casual workers, whenever 
the casual nature of the work is over, can be 
transferred to another project instead of 
effecting retrenchment. 

There is mention in the Minister's Budget 
speech about realisation of about Rs. 8-8 lakhs 
through the help of vigilance Depatment, and 
detection of many cases of corruption where 
either the people have been punished or 
removed from service. Regarding the 
functioning of this Department, I have only to 
say that this Department has become a cause 
of terror for the people at large. I would 
request the Minister, as he has been setting up 
Committees in regard to the working of the 
railways like the Catering Committee, the 
Committee for the RPF, etc., to appoint a 
Committee to examine the working of the 
Vigilance Depatment also. We know that in 
many cases people are let off only at the sweet 
will of the officials who are working there. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Are you suggesting vigilance 
over the Vigilance Department? 
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SHRI ANANT  PRASAD SHARMA : 
That is what appears to   be necessary be 
cause of the functioning of  this Department. 

SHRI   BRAHMANANDA        PANDA 
(Orissa) : The more the checks and balances 
the more is the opportunity for the offender 
to slip. 

SHRI  ANANT  PRASAD   SHARMA: I 
agree with my friend but in any system even if 
one innocent man is punished, that is a bigger 
crime than the escaping of many guilty 
people. So I suggest that the working of the  
Department should be  examined. In  the 
speech  of the  Railway  Minister I find   that 
the payment of a sum of Rs. i-50 crores is 
shown against the Telecommunication 
Department. It is known that the Railways 
have their own Telecommunication   
Department which   is managed by the 
Railways. If I understand correctly, the 
maintenance  of the Telecommunication lines 
is done by the P. &   T. Department but I do 
not know how the lines maintained by the P. 
& T.    Department are so good and the lines 
provided to the Railways by the P. & T. 
Department are always faulty. You may ask    
how I   know about it. In connection with the 
working of the Trade Union movement I have 
been given certain facilities to use the Railway 
administrative lines to contact the railway 
officials—I  talk   about   the   Departmental 
system—and I find the communication system 
is not as efficient as that of the P. & T. 
Department. So when the Railway is main-
taining   a    separate   Telecommunication 
Department. I do not see why there should be 
this dual arrangement. Either the Railways 
should themselves manage this or they should 
hand over the whole thing to the P. & T. 
Department even from the efficiency point of 
view. I am sure this suggestion will be 
considered by the Minister in the spirit in 
which I am making it. 

Regarding the working of the personnel 
management in the Railways, the House will 
be surprised to know that there is nothing 
like personnel management in the Indian 
Railways. In such a big Department of the 
Railways who are the people posted to the 
Personnel Department? The people who are 
considered surplus in their own Departments 
are posted to that Department. If tbey belong 
to the Civil Engineering Department or the 
Traffic. Department, if they are considered 
surplus 

or considered not good there, they are posted to 
the Personnel Management Department. That 
Department is highly technical Department, as 
technical as any other. In fact it is more 
technical because it has to deal with the human 
aspect of the mana-gemsnt. So it is high time 
that the Minister should create a separate 
Department of Personnel Management and 
with a separate cadre of officers and the 
officers who are posted there should not be fre-
quently transferred. There is a peculiar system 
that whenever a person is posted to the 
Personnel Department, as soon as a place is 
found out for him in his parent Department, he 
is immediately transferred back. He may even 
be transferred after 3 or 4 weeks. By the time 
he understands the work of the Personnel 
Department he is transferred back. This should 
discontinue and before any officer is posted to 
this Department, he should be given sufficient 
training as to how to deal with men. He should 
be trained in the rules of the Personnel Ma-
nagement and a Personnel Management Cadre 
should be created in the Indian Railways and 
the people posted to this Department should 
have sufficient training before being posted 
there. 

I would draw the attention of the Minister to 
an important subject concerning my State of 
Bihar. On the N- E. Railway the divisional 
system of working has been i -troduced 
recently and I am surprised that in spite of 
sufficient route mileage in Bihat only one 
Divisional Headquarters has been located at 
Samastipur whereas I do not know how—
perhaps under some pressure— my friend Mr. 
S. D. Misra is fortunate in having a Divisional 
Headquarters at Banaras. 

THE MINISTER OF RAILWAYS (DR. 
RAM SUBHAG SINGH) : No pressure can be 
allowed to operate on the Railway 
Administration. 

SHRI ANANT PRASAD SHARMA : I 
would request the Minister to examine from 
the practical working point of view. I am 
sorry, nothing is final so far as the Railways 
are concerned. 

DR. RAM SUBHAG SINGH: This is final. 
There will not be any change. No pressure can 
deflect us. 

SHRI ANANT PRASAD SHARMA: Since 
the regrouping of Railways has been 
introduced, so many changes have taken place. 
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SHRI J.   P.  YADHAV     (Bihar)    :   It 
will be changed again. 

SHRI  ANANT  PRASAD   SHARMA: 
I am not suggesting it in   a challenging mood. 
I am only suggesting that some day the 
Divisional Headquarters at Samastipur has to 
be changed.    It is because   it was originally   
decided  that   Katihar    (West) was  to  bi  
tagged  with  N.   F.   Railway. And   now   
Katihar   (West1   has   come    to Samastipur   
Division   oi  N.   E.   Railway. There is 
sufficient justification to have another 
Division. I do not suggest any particular  
place,  may be Sonepoie, may   be 
Mujaffarpur or may be some other place. That 
the Railway Ministry can examine, but there 
is sufficient justification that at least there 
should be two Divisional Headquarters in the 
State of Bihar. Sir, I am suggesting this not 
only because the people oi that area demand 
it; I   humbly suggest to   the   Railway   
Minister   that   there   is sufficient 
justification for it also because oi* reasons.   I   
would  make  one  more  little suggestion, and 
it is for a direct train between Dhanbad and 
Patna. This has   been a long-standing demand 
of the people   of Bihar and  I think the 
Railway Minister knowj it better than I 
regarding the justifiability of introducing a 
direct train betwen Dhanbad and Patna. In this   
regard efforts have been made in the past, but 
on one excuse or the   other   this   suggestion 
has not been accepted. 

Sir, I would close my speech by making 
one more suggestion, and that is the con-
version of the narrow-gauge line between 
Ranchi and Lohardaga into a broad-gauge 
line. Lohardaga is a very important place so 
far as Chota Nagpur is concerned; a lot of 
business is carried on in that area; 
particularly mineral resources are carrkd 
from Lohardaga to Ranchi and people have 
to face a lot of difficulty in transhipment at 
Ranchi. Therefore, if this line is converted 
into broad-gauge, not only the people of that 
area will benefit; trade will alse flourish and 
the people who intend io carry on trade in 
that area, they will also benefit. Moreover, a 
number of industries will also grow in that 
area which will be beneficial to the people of 
that place, and I think the Railway Mnister, 
while examining the future planning and also 
the conversion of metre-gauge lines into 
broad-gauge lines on the Indian railways, 
will consider this suggestion also. Thank you 
very much. 

THE VICE-CHAIRMAN (SHRI M.P. 
BHARGAVA)   :    Before  I call the   nex 

hon. Member to speak I want to request all the 
Members to limit their remarks as far as 
possible to fifteen minutes because, if we do 
not enforce the time limit from the beginning, 
quite a number of hon. Members, who want to 
take part in the debate, may lose their chance 
because others have encroached upon their 
time. Now I call upon Mr. Man Singh Varma. 
Your party has forty minutes and there are two 
names before me. So you can distribute the 
time among yourselves. 

 
6—6 R. S./69 
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(Interruptions) 

THE VICE-CHAIRMAN (SHRI AK 
BAR ALI KHAN) : No cross talks please 
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[THE   DEPUTY  CHAIRMAN in the Chair]
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SHRI T. V. ANANDAN : Madam I rise to 
congratulate the railwaymen in this country for 
having attained the speed of 120 K.M. in the 
introduction of the RajdhanijExpress. I desire 
that this should be extended to all the State 
capitals of India quickly. If you go into the 
performance of the Railways during last year, it 
is very encouraging and we must encourage still 
the railwaymen to increase their earnings year 
by year. If you go through the papers circulated 
to the House, we find that from Rs. 818 crores it 
is now Rs. 946 crores and there may be a 
nominal surplus of about Rs. i£ crores. This 
nominal surplus can be increased to a better 
amount provided the Railway Ministry 
immediately stops the introduction of doubling 
on Indian Railways. Doubling is not needed in 
this country when you take the load capacity 
that is offered by the country to the Railways. In 
foreign countries they say that unless there are 
180 trains it is not commercially viable to 
introduce doubling. They introduce the 
advanced technique of centralised traffic 
control. That we have adopted in Gorakhpur and 
Chupra, a distance of 180 K. M. and you have 
immediately got 40 to 50 per cent line capacity 
to run trains but the country is not to-day, as per 
the statement furnished, capable of giving load 
to that section. 

(THE VICE CHAIRMAN (SHRI M. P. BHAR-
GAVA)    in the Chair.] 

It is therefore very well clarified that if in the 
entire railways we introduce the centralised 
traffic control, expenditure will be minimised 
for it is said that with the amount required for 
doubling one mile four miles of centralised 
traffic control could be got. Not only it will 
reduce the expenditure but it will expand the 
traffic capacity of the Railways if we adopt it. 
You need not go in for foreign collaborations as 
you had been doing in regard to Gorakhpur and 
Chupra. Now the Workshop at Podanur is 
already manufacturing without any 
collaboration all the things indigenously 
required for running the train from Madras to 
Tambaram by the centralised traffic control. 
Therefore I suggest that the Railway Ministry 
should take courage and should not be 
conventional minded, should change ideas and 
understand the progressive advance in 
technology that the world is undergoing. So I 
suggest that instead of doubling, they should 
expand and develop the railways by opening 
new lines in the interior of the country. So 
many villages are not served by the  railways. 

Next is about conversion of the M. G. into B. 
G. There are hundreds of transhipment yards 
through which we lose. As per the statement 
Rs. 7.22 crores has been lost as compensation 
because of the transshipment yards. You had 
taken a decision during Mr. Ayyangar's time 
that the Indian Railways should have only one 
gauge. The conversion of MG into BG is a 
huge work involving crores of rupees and it 
will take 25 years if you take a decision to 
convert the MG into BG. If you do it you can 
actually save at least a few crores every year. It 
may not immediately stop payment of 
compensation but at least you can gradually 
save Rs. 5 crores or so in compensation. Then 
there are big transhipment yards where 
pilfering takes place on a large scale. 

You can have a wall around the transhipment 
yard. It will cost only a little—a Iakh or so. 
Take Garahara or Biapanalle in the Southern 
Railway at Bangalore. You can cover that yard 
and you can see the result. The Railway 
Minister must think on these lines so that they 
may save the payment of compensation and 
they may extend the railway lines. 
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[Shri T. V. Anandan] So many people have 
said that we are losing Rs. 25 crores by 
ticketless travelling. Some say it is only Rs. 15 
crores but   at least we lose some  crores.     
Each   train must     have     three    ticket       
examiners. We  have reduced the number 
now—some five    years     back—where     
there      was a team of ioo examiners we have 
now got only 80 when the passengers have 
increased three fold. There should be three 
examiners on a long-distance train so that you 
may save some crores. In each Divisional 
Headquarters   you must provide a motor van 
capable   of  accommodating   20   people. 
They can conduct, without giving advance 
notice,  spot checks.  There must be two 
checks a day in each division so that they may 
suddenly go and check at a station and thereby 
increase the income.  It may also create a 
feeling among the passengers that at any time 
without any notice there may be checking and 
thereby ticketless travelling can be stopped. 
At the same time there is a long-standing  
demand   of the    travelling ticket examiners 
that they should be   treated as running staff.    
If it is not possible to treat them as such, you 
may   consider this   that  the  TA  paid   to    
the  checking staff is a perennial emolument.       
A certain portion of that T. A. may be earmar-
ked for pensionary benefits. Some such in-
centive must be given to these ticket exa-
miners so that they can also be interested to  
do  something  towards  increasing    the 
income of the railways. 

Then, about the accidents I would like to 
say something. Accidents, many say, are due 
to human failure. But I lay the blame only on 
the railway system in this country. You will 
all be wonder struck to find that about 7.43 
lakhs of railwaymen are given 'unskilled' rate 
of pay treating them as unskilled. What 
efficiency can you expect from these 7.43 
lakhs of men when you are classifying them as 
unskilled? What energy can they have, what 
enthusiasm can they display in doing their 
work on such 'unskilled' rate of pay? Can this 
be compared with any railways in the world ? 
It cannot be. How do you classify so large a 
number as 7.43 lakhs as unskiljed and pay 
them 'unskilled' rate of pay? Do you think that 
gangmen are unskilled labourers ? You clearly 
say that a gangman must know how to use his 
tools, various kinds of tools, that he must 
know how to use a spirit Ievel, must know 
how to use the gauge instruments. Expecting 
him to possess knowledge of these things you 
cannot compare him with an unskilled 
labourer and pay him 'unskilled' rate of pay 
and I 

yet accuse him of human failure. No, it is a 
blot on, and it is a wrong classification, in this 
country. Even after twenty years of 
independence if we do not concentrate on 
them ana reclassify them, it is a matter for 
regret. I do not ask that gangmen should be 
reclassified as skilled; yet I assert that they are 
not unskilled labourers. 

Then I come to say about the Mechanical 
Department. You have got about 1.46 lakhs of 
khalasis. How many years as k/ialasis? Fifteen 
years and twenty years as khalasis. They are 
not doing unskilled labour; they are doing 
some sort of skilled labour. And their 
reclassification is also very essential nowadays 
if you want a perfect and efficient railway 
system to prevail and if you want to increase 
railway revenue in this country. These are all 
most important points which the Railway Mi-
nistry should consider and give top priority to. 

Then coming to the Southern Railway I find 
in some of the reports of high-powered 
committees that the Southern Railway is 
running at a loss. It is not running at a loss. 
How can a Railway, which was   earning up 
to 1953, immediately after 1954 run at a loss? 
It is all because of the simplification of  the 
accounting of  apportionment of the goods 
trafFc revenue that  you have introduced   in 
this Railway   after   1954. That is the reason, 
ana you now say that the Southern Railway is 
running at a loss. Hon. Members must know 
that, after the political division, after you have 
bifurcated certain portions of the Southern 
Railway and annexed them to the South 
Central Railway,   the     Southern  Railway  
which used to possess and operate on a 
distance of 2213 kilometres, had its 
operational distance  reduced  to  763  
kilometres.  When goods are transported from 
Delhi or Calcutta to Madras, the Southern 
Railway situated in Madras earns only for  
113   kilometres. From Bombay side it earns 
only for 653 kilometres; instead of from 
Poona it earns only from Hubli,the distance 
between Hubli and Poona having been cut off   
from the Southern   Railway. Therefore, you 
cannot blame    the    Southern   Railway    
because Southern Railway aas been a very 
efficient Railway  in   this   country.   Ihe   
Railway Ministry  knows  that every 
experimental job, they shove it on the 
Southern Railway because they cleverly do 
the experiment and make it a success. Such 
has been the 
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excellent way in which the Southern Railway has 
been functioning. You cannot expect more goods 
traffic from the Southern Railway because it is 
an under developed territory of India, and 
therefore everything has to be exported from the 
northern part to the southern part. You must 
change the present accounting system introduced 
in the Indian Railways in the matter of the 
division of revenue derived from goods traffic 
among the different Railways. Here I surest that 
loading ano unloading points should be given the 
maximum in the revenue derived from goods 
traffic, and the haulage, the question of how 
many miles are involved in the haulage of goods 
is immaterial. Therefore, loading and unloading 
should be given top priority, at least 8o per cent. 
Ihe earning in goods traffic should be divided 
between loading . and unloading points, and the 
balance should be treated for hauling, for trans-
portation. If the position is revived thus, 
Southern Railway can function successfully. 

Coming now tothejneed of the southern part, 
I must say to the Railway Minister that he must 
immediately see that the southern part of the 
country is connected by railway transport—it is 
miserably lacking in many areas. There is 
already the survey maae last year but they say 
that it is not commercially viable. I say it is not 
so. You cannot depend upon the evidence 
tendered by the lorry-owners and bus-owners, 
that it will not fetch even a 3 per cent, dividend, 
therefore, a railway line must be introduced 
between Tirunelveli and Cape Camorin or 
between Tirunelveli and Trivandrum Central 
connecting Nagarkoil. The same thing was said 
when you introduced the railway line between 
Quilon and Ernakulam; that not even a 3 per 
cent, dividend would begot. Now it is one of tbe 
highest dividend-fetching sections. It is 9 per 
cent, dividend, '.therefore do not believe in the 
evidence given by the lorry and truck-owners. 

Another suggestion I want to make to tne 
hon. Minister is about tbe electrification of 
suburban traffic between Madras and lirubellur 
and between Madras and Ponneri. I may 
mention here that already the electrically 
operated train system extends up to Madras 
Beach. And there is a metre-gauge line running 
up to Korukkuppet to fetch oil therefrom. Now 
that metre-gauge electric system, without any 
capital outlay, can be run up to Korukkuppet. 
And there   is a by-pass 

route from Korukkupet to Tiruvellur and that 
by-pass route can be connected up with the 
electrically-operated metre-gauge system and 
the system, without extra coaches, can be 
extended up to Tiruvellur immediately. There 
is also need for a triangular railway, for 
connecting Tambaram with luuvel'ur. or St. 
Thomas Mount with Avadi because of the 
many factories having been installed in  that  
area,  and it will  be very useful. 

The next point I want to bring to the notice 
of the hon. Minister is about the functioning of 
the Personnel Branch. Many orders have been 
issued by the Railway Board which have not 
been implemented for years together by the 
Indian Railways, by their Personnel Branches. 
For example, the order of upgrading the 
artisans issued in 1968 has not seen the light of 
the day at all on the Zonal railway systems. 
What is the good of issuing an order with the 
concurrence of the President? Who cares for 
the concurrence of the President? No zonal 
railway   implements it. 

THE VICE-CHAIRMAN (SHRI M.P. 
BHARGAVA)  :    It is time    to wind   up. 

SHRI T.V. ANANDAN : I think the 
Railway Ministry must take some drastic 
action against the Zonal Railway so that there 
may be peace prevailing among   railwaymen. 

Sir, about the unremunerative railway 
sections I may give you the suggestion that the 
surcharge that you are paying to the States 
should be recovered and at least to the extent of 
the loss sustained by the unremunerative 
sections on the railways it should be shared by 
the State, the Railway Ministry, and the 
Ministry of Tourism since the Ministry of 
Tourism is also coming in the way. Therefore 
ths loss should be borne by the three 
constituents. 

Finally, Sir, you have said here, not you, 
your predecessor, that on account of the 
parliamentarians there is a loss of railway 
revenue amounting to about ten lakhs or 
rupees. I may suggest to you to so revise the 
rules to see that the parliamentarians, when 
they claim their T.A., they attach the 
counterfoil, so that you can have a cross-check 
and you can find whether there is a loss on 
account of the parliamentarians. 

With these words, I think I have done. 
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THE VICE-CHAIRMAN (SHRI   M.P. 
BHARGAVA)  :      Mr.   Mulka     Govinda 
Reddy. 4 P.M. 

SHRI MULKA GOVINDA    REDDY: 
Mr. Vice-Chairman, Sir, tbe Indian Railways are 
the largest single public undertaking. It should 
be treated both as a commercial undertaking as 
well as a utility service. It should be treated as a 
commercial undertaking wherever the question 
of cost is involved, efficiency is involved, but 
wherever the development of the country is 
involved it should be treated as a utility service 
and the question of lesser return should not 
come in the way of laying of new railway lines 
in undeveloped and under-developed parts of 
our country. 

Mr. Vice-Chairman, we have now 9 or io 
railway zones. I would urge the Railway 
Minister as he has come back to this Ministry 
after a lapse of three or four years to re-examine 
the question of organisation of the railway 
zones. Some of these zones are unwieldy and 
therefore they are not managing the railways 
properly. I would therefore urge that a re-
examination of these zones should be taken up 
ana a new railway zone should be formed with 
Bangalore or preferably Mysore as its 
headquarters. Before the integration of the 
railways we had the Mysore State Railways 
with Mysore as its headquarters and it would be 
better, in order to develop this part of the 
country, if we had a new railway zone with 
Mysore as its headquarters. Mr. Vice-Chairman, 
the interests of the employees of the erstwhile 
Mysore State Railways are not properly 
safeguarded. Their seniority was not properly 
fixed and questions of their promotions etc. are 
still pending before the Railway Board. 

Now, Mr. Vice-Chairman, you must find out 
whether the capacity that has been created is 
fully utilised by the railways. Many railway 
workshops are not utilising their full capacity. 
The Railways can construct railway wagons in 
larger number but they are not doing that and 
therefore the capacity is lying idle and the 
workers who are working there are also idling. 
I would therefore urge the Government to 
examine the question of the full utilisation of 
the capacity that is now created for production 
of railway wagons particularly. Actually they 
are urging the private parties to undertake this 
job. We have so  many  offers  to  purchase   
our  railway 

wagons from different countries, from 
U.S.S.R., from South Korea, from Ceylon and 
so many other countries. We should make full 
use of the potential that we have, make use of 
our capacity to the fullest extent and also ask 
the private parties to manufacture these wagons 
so that we can capture the export market for 
our railway wagons. 

Mr. Vice-Chiarman, there is another 
anomaly with regard to the Indian Railways. 
Competition is going on between the railways 
and the road transport. I welcome healthy 
competition but there should be coordination 
between the railways and the road transport. 
Because of the railways not functioning 
properly the high rated traffic is taken over by 
the road transport and by the railways. It is 
therefore necessary that the railways should 
examine the question of capturing the high 
rated traffic from the road transport. Then only 
the efficiency and the cost structure can be 
improved. I understand, Mr. Vice-Chairman, 
the railway workshops acquired some machines 
some time back but they are still lying idle 
without the machines even being opened. This 
shows the callousness on the part of the railway 
administration; this shows that the machines 
that are bought are not put to full use. 

Mr. Vice-Chairman, the previous speaker 
also has referred to the question of conversion 
of the metre guage into broad gauge. It is a very 
serious thing that the Railway Ministry should 
undertake. Time and again we have stressed that 
whenever a new line is sanctioned it should not 
be a metre guage line but it should be a broad 
gauge line. Recently when the Deputy Prime 
Minister visited Bangalore for performing the 
opening ceremony of the new railway station at 
Bangalore he is reported to have said that the 
Salem-Bangalore line should have been a broad 
guage line and whenever a new railway line is 
taken up it should be broad gauge. 
Unfortunately I do not know why the Railway 
Board decided to have the Salem-Bangalore line 
as a metre gauge line. The State Government 
and Members in this House as well as in the 
other House made frantic efforts to see that 
Hassan-Mangalore line is laid as a broad gauge 
line. They now say they have made provision 
for converting this into a broad gauge line. Why 
should they unnessarily incur so much ex-
penditure by first laying it as a metre gauge line 
and then providing for its conversion 
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into a broad gauge line ? This expenditure 
could have been saved had it been laid as a 
broad gauge in the beginning it-sel. 

Mr. Vice-Chairman, it is necessary that we 
shouJd have a phased programme that within, 
say, ten years the entire railway system will be 
of one gauge, that is, broad gauge and all the 
metre gauge and the narrow gauge lines would 
be converted into broad gauge lines. The high 
rated traffic is going away from the railways 
and the road transport is competing with the 
railways mainly because there are delays due to 
transhipments. Then there is pilferage, there is 
damage to the property that is sent by the 
railways and therefore the businessmen though 
they may have to pay a little more for road 
transport, prefer to send their goods by lorries 
instead of by railways. If this bottleneck is 
attended to, if there is only one broad gauge 
system throughout the country the transhipment 
difficulties would not arise and there will 
quicker movement of goods. And quicker 
movement of goods is necessary if the railways 
want to attract the high rated traffc and also to 
serve the development of the country. 

Mr. Vice-Chairman, in M sore both 
the State Government and Members com 
ing from Mysore have time and again de 
manded construction of new railway 
lines. We  have  been  asking for  the 

Chitradurg-Rayadurg railway line. Once it was 
surveyed and the estimated cost was about Rs. 4 
crores. It was given up because the return was 
not very remunerative. As I already told you if 
we are to develop certain parts of the country 
which are neglected, which are backward, which 
are under-developed, which are chronically 
famine-stricken areas, it is not possible to expect 
a good return in the beginning itself. In order to 
see that these areas are developed, it is 
necessary to lay a railway line and this 
Chitradurg-Rayadurg line is a very important 
link between Andhra and Mysore. It will 
improve the trade between the two States and it 
will reduce freight charges on goods exported 
from Mysore to Andhra and on goods imported 
from Andhra to Mysore. Likewise the Kotur-
Hari-har line should be taken up and the Hubli-
Karwar line should also be taken up. As you 
know, Mr. Vice-Chairman—-you are well-
versed with the problem of the ports— Karwar 
is a natural harbour and it is going to be a big 
port. In order to see that this port is fed properly 
and trade is developed,   a   railway   line   
between   Hubli 

and Karwar should be laid. We have been 
pressing for a long time that the Chama-
rajnagar-Satyamangalam line, which was 
surveyed some years back, should be taken up. 
Speed is of the utmost importance and I am glad 
that they have introduced the Rajdhani Express 
between Calcutta and Delhi. We do want that 
the speed of trains on all the lines should be 
increased. If we want to do it, we must have a 
good track and we must introduce dieselisation 
and electrification on the railways. Then only 
the trains will be speeded up and a lot of dust 
that is coming into the carriages stopped. It may 
be difficult to have air-conditioned coaches on 
all the railway trains, but if we introduce 
dieselisation and electrification, as speedily as 
possible, in a phased programme, then dust can 
be avoided and people can go to their 
destination quickly. In Mysore, as you are 
aware, there is abundance of electric power and 
it can be well utilised by the railways. The 
Mysore-Bangalore line should be converted into 
BG and it should be electrified. The Madras-
Bangalore line is already BG, but electrification 
should be introduced on this line. Wherever 
power is cheap and easily available, the trains 
should run on electric traction. 

The Railway Minister has said that this time 
they are not proposing to increase either the 
fares or the freight charges. It is a welcome 
thing, but in another place he has said that the 
Railway Board has undertaken some cost 
studies and they would like to rationalise the 
fare and freight structure. Yes, it should be 
rationalised and while rationalising the fare and    
freights   should   not   be    increased. 

Lastly, I would like to come to the question 
of labour relations. The Minister said and I am 
quoting from his speech at page  15 :— 

"Relations between organised labour and 
the Railway Administration were generally 
cordial during the year and the Permanent 
Negotiating Machinery, continued to 
function usefully." 

I wish it was true. Relations among the 
Members of the Railway Board are not cordial. 
How could there be cordiality between the 
railway workers and the Railway 
Administration? I do want the relations 
between the Railway administration and their 
employees should be cordial. Whenever 
questions were raised, they were not solved in 
time and properly. The All-India Railwaymen's 
Federation  has been 
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[Shri Mulka Govinda Reddy] urging, for the last 
twelve years, that certain issues are still pending a 
solution and they should    be solved by the 
Permanent Negotiating Machinery, failing which 
they should be referred to a tribunal. Neither of 
these was done by the Railway administration. 
When these issues were posed, when the   All   
India   Railwaymen's   Federation demanded that a 
tribunal should be appointed to go into the 
question,  the Railway administration turned a 
deaf ear to their request.  In  order to stress that 
their demand was a just one, they went   on strike, 
a token strike. For   that offence thousands were   
dismissed   and thousands   were   suspended. 
Many thousands had to lose their continuity   of 
service.   Immediately   after the strike, their 
allowances were increased. If they had done it 
before, the railwaymen would not have resorted to 
the strike. What has he done after this?  I am 
quoting: "In   response   to   the   request   of the 
National Federation of Indian Railway-men, and 
in consultation with them, a one-man tribunal has 
been  constituted to go into certain demands of 
the Federation on which agreement could not be 
reached by the Permanent Negotiating Machinery 
of Railway   Labour and the Railway Board.  The     
demands  cover, among others, the scope and 
rates of the night duty allowance, the wages paid 
to casual labour, the hours of work and holidays  
for   clerks  at  stations,   sheds   and depots, a 
review of the present hours of employment and of 
the scales of pay of running   staff  and   the   
emoluments   of gangmen,   etc.   Shri  N.   M.   
Maibhoy, retired   Chief     Justice   of the   
Gujarat High  Court,  will  constitute     the   one-
man Tribunal." 

These very demands were raised by 
AIRF. It is a genuine trade union represen 
ting the railwaymen. Unfortunately, but 
callously, the   Railway  administration 
did not look into their demands and did not 
consider it worth while to refer these very 
demands to a one-man tribunal What have they 
done ? In order to pro-tip their own organisation, 
which is affiliated to the INTUC, a Congress 
organisation, a Congress labour union, in order to 
placate that and in order to see that the All-India 
Railwaymen's Federation will not have the 
support of the majority of railwaymen, they have 
referred these very demands to the tribunal. This 
amounts to trade union piracy. In order to placate 
their own organisation they have de-recognised a 
genuine trade union organisation, the   All India 
Railwaymen's Federation.   I 

would urge on the Ministry that they should 
reopen this question. I may not be justified in 
making accusations against the present 
Minister as he was not in the Railway 
Ministry when these things hap*-pened. I 
know he is a strongman, that he will pull up 
the erring members of the Railway Board and 
will have a sympathetic attitude towards    the 
railwaymen. 

Lastly, Mr. Vice-Chairman, there are 
nearly 17 lakhs of railwaymen out of which 4 
lakhs to 5 lakhs are casual labour. Something 
should be done to see that they are made 
permanent. 
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SHRI BRAHMANANDA PANDA : Mr. 
Vice-Chairman, my throat is sore and hence 
my voice is a little low pitched. The House is 
almost empty and I hope there will be no 
interruptions to put pressure on my throat. I 
may not be fully audible  to the  Minister   .   .   
. 

THE VICE-CHAIRMAN  (SHRI M.P 
BHARGAVA):       Why don't you move a tlie 
forward to the mike? 

SHRI   BRAHMANANDA       PANDA: 
This is my seat. Khetra Bal Hai : I may not be 
fully audible to the Minister . . . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): You should be audible to me 
also. 

SHRI BRAHMANANDA        PANDA: 
I hope he will hear me through his heart. In 
general I shall confine my comments today 
mostly to the needs of Orissa. Before going to 
that region, I do ot like to dabble in matters of 
principle, policy and all that, because I may not 
be competent to do so; my feeling is that 
although Orissa is a part of India and although 
we have railway traction in Orissa, 
unfortunately all these years we have been 
treated as second class citizens as we 
independent Members in this House are treated 
as second class Members. You may not agree 
with me but that is the feeling of most of the 
independent Members. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : In my eyes every hon-
Member is equal. 

SHRI BRAHMANANDA PANDA: That is 
quite right, but I do not get the opportunity 
always when others get it. 

Friends have commented about the leakage 
of dust and other things in the railway 
compartments. That is true. Once I was 
travelling in—what is that train called ?— 
Kalka Mail. I go down at Delhi. When I went 
before a mirror, I could not recognise myself. I   
was full of dust and I felt I was 
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[Shri Brahmananda Panda] completely 
transformed. So, if a passenger travelling First 
Glass, while coming from Calcutta to Delhi, is 
completely physically transformed, I do not 
know how after he enters this House, he will 
function as before ? Those things are to be 
looked into. 

Then catering. I have not gone beyond Delhi 
and I do not know if there is anything wrong 
there in the North, but I can speak of my 
experiences in the West, in my region, and also 
in the South. Catering so far as non-vegetarian 
food is concerned is not at all up to the mark. I 
wanted to know why these people who give us 
food put so much oil inside the curries. I could 
know it from a catering manager who was 
retiring. He said that years back 18 nP. of 
spices were allotted for i k.g. of fish. Fish-
eaters like the people of Bengal, Orissa and 
Assam know that the cost of spices we need is 
much more than the cost of fish we purchase. 
As far as meat is concerned, they say only 64 
nP. is allotted for spices. That was years back. 
How then do you expect the catering people to 
serve us with a well prepared dish? Sir, food is 
the main concern, and however small the 
suggestion may be, I would request the 
Minister to 100k into it. Even if the prices are 
raised, I do not mind. But one should feel that 
he is eating without upsetting his stomach. 

Sir, I want to draw your attention about the 
retiring rooms. At Calcutta I had to pay 
probably Rs. io for beed. At Bhubaneswar I pay 
Rs. 6 for a bed. And at Madras I paid Rs. 8 for 
a bed. It is one railway system under the one 
Government, and why should these rates differ 
from place to place? They should be made 
uniform. I do not mind the Bhubaneswar rate 
being raised to Rs. 7. But there should be a 
uniform rate. 

Another thing I want to point out. Last year 
also I pointed it out. But I think it is falling on 
deaf ears. I do not know why. Orissa is the 
only State that is served by the South Eastern 
Railway, no other Railway is there. The South 
Eastern Railway is earning very well from 
freight because all the coal belts and other 
mines are there. So, so far as the freight 
charges are concerned, they are making good 
money. But in return what are we getting? 
Calcutta or Howrah does not have even a 
single mile of railway traction belonging to the 
South Eastern Railway. But its headquarteis 
are located there. I know, if the Minister wants 
to disturb it a little, this way or that 

way, there will be strikes, gheraos, hartals and 
so on, they are so powerful there. I do not 
think any change can come about. But I would 
request the Minister at least to see that the 
General Manager's office is located anywhere 
in Orissa. They have given Divisional 
Headquarters status to Khurda. But that 
Divisional Headquarters is treated as second 
class Divisional Headquarters, as we 
Independents are treated here. That must be 
looked into. 

There is not a single connecting train 
between western Orissa and ccastal Orissa. If 
you come from the north, you have to change 
the train at Kharagpur; from the south, you 
have to change the train at Vizianagram. I wish 
that at least one train from Rourkela to Puri—a 
fast train, an express train—were introduced. I 
should be very happy, because though we are 
talking of Indian integration, so far as Orissa 
State is concerned we are feeiing disintegrated 
for want of that   train. 

Another thing that I would like to point out to 
you is this.  There is one  metre gauge    line    
that goes from Naupada in Andhra via.  
Parlakimedi up to  Gunupur. Some time ago 
there was some news in the papers that the 
Government of India were  thinking  of 
dismantling that line. I do not know where the 
matter stands today. But neglect is much worse 
than taking it away. It is utterly neglected. 
When you travel from Naupada, you feel as    if 
the train has    suffered an air-raid. All   these 
coaches are broken.  It is a very unpleasant 
sight to look at. I have   moved in metre gauge 
trains from Guntur to   Guntakkal. AU those 
lines are good, there are pretty good stations. 
You feel very comfortable while moving there. 
I wish this line is given some life.  If it is 
extended up to Rayagha-da, there will be much 
more passenger traffic    and the peop'e of that 
region will be benefited.  During the  rainy 
season,  they have no other go but to travel   by 
road up to Srikakula, catch the train there and 
via   Vizianagram go to Koraput, the   district 
headquarter.    I hope the    Minister will try to 
find out whether it can be extended up to 
Rayaghada. 

Now, the DVK line, passing through 
Koraput District, is not carrying passenger 
traffic. Once travelling from Delhi by _ train, I 
came in contact with a high Railway official. I 
cannot remember his name. He was a good 
person. He said that on   that line,   four or five 
years to come 
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there will be no passenger traffic, because 
during the whole day and night all the trains 
there are roaring, carrying coal and other 
materials, without giving benefit of that line to 
the. passengers. So, so far as the passenger 
traffic is concerned, if the Gunupur line, which 
is a metre gauge line, is extended up to 
Rayaghada, Mr. Ram Subhag Singh will be 
doing us a great favour. I know he is a rebel, 
not in the sense of a revolutionary, but a rebel 
as Albert Gamous put it. I know his spirit. I 
know him before but not personally. Some 
other friend here suggested that he should go to 
some stations incognito. But I wish that he 
should not come to Orissa incognito but come 
as the Railway Minister. He has many friends 
in Orissa. I wish that he comes there and see 
things for himself. It is not that I am exaggera-
ting. We are sadly neglected. There is a saying 
in Oriya: "Soilapuara bhaga nahim". Which 
means that a child that sleeps has no share. But 
I cannot go the way that my friend, Mr. 
Rajnarain, can go. I do not believe in that type 
of gheraoing or demonstrating because that will 
lead us now there. For bargaining, you may 
have a technique but that too has a limit. Mr. 
Mulka Govinda Reddy demanded some 
benefits for the workers and it is a demand that 
has to be looked into. But there I plead for the 
basic needs of the people who have been 
suffering since years. And no good ear is given 
to them all these years. 

Sir, about the Talcher-Bimlagarh line} I 
know that the Minister's predecessor had given 
orders for a re-survey. I only hope that it is 
completed at least during the Fourth Five Year 
Plan because that line will not only connect our 
coal fields and other mining areas, but also 
because the life of Paradeep depends upon it. 
Whether the people in Government in Orissa 
before, rightly or wrongly, did it, is not the 
question to discuss. But Paradeep Port has 
become a fact. We also appealed to the 
Minister concerned then, Dr. Rao, so that the 
dredging operations might be done in time 
there. Now, he is dredging our education 
system. That apart, I expect the Railway 
Minister to pay a visit to Orissa as early as 
possible, see things for himself and do 
something for us. 

Sir, one thing more, and that was also 
voiced in the other House by Mr. Rabi Ray and 
other Members. And that is that we want a 
train some time during midday from Howrah 
towards  the  south   be- 

cause the present train that leaves ai 4.30 .P.M, 
the Madras Mail passes most of Orissa, the 
entire Orissa State, during the night. Of 
course, it is convenient for me now. But the 
entire distance, throughout Orissa is covered 
during the night time. So, there is a difficulty 
for the passengers to get into a fast train like 
the Madras Mail where every door remains 
closed. Unless you are an M.P., your 
reservation is not safe. I hope that some other 
train that can leave Howrah for the south some 
time at io or u or 12 at night and pass most of 
Orissa at least during day time should be 
introduced. 

I have no more remarks to make. But I 
would only appeal to the Minister to hear me 
through his heart. I wish to repeat and again 
press my invitation to him to come to Orissa 
as early as possible. And if he can keep it in 
mind to see that at least the General Manager's 
office is shifted to some place in Orissa, we 
shall be grateful and obliged. 

I give a warning in the House. As thing are 
moving, we do not know how the future of 
India will be shaped. We are not prophets. But 
I feel that Howrah may be a trouble spot—
there may be dislocation and other things. And 
there must be some other alternative before us 
so that we who have to come to Delhi are not 
put at a disadvantage. 

Thank you. 

SHRI S. K. SINGH (Manipur) : Mr. Vice-
Chairman, Sir, I rise to remind the hon'ble 
Railway Minister of his one time promise 
which he might have forgotten by now. Some 
six years ago the hon'ble Railway Minister, Dr. 
Ram Subhag Singh, when he was the Deputy 
Railway Minister, promised in a public 
meeting at Imphal that Manipur would soon be 
put on the railway map of India. Before him 
also Major-General Shah Nawaz Khan, the 
then Deputy Railway Minister, made the same 
promise in a public meeting at Imphal. Even 
during a subsequent discussion at his Delhi 
residence, the hon'ble Dr. Ram Subhag Singh 
held out the same promise as he had done as 
the Deputy Minister for Railways. But up till 
now nothing has been done to translate those 
promises into action. In the present Railway 
Budget before the House there is also no 
provision or scheme for that purpose. It may 
be a convenient omission for the hon'ble 
Minister  but  a great loss 
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[Shri S. K. Singh] and inconvenience for the 
people specially of Manipur who have got only 
one motorable surface life-line which was 
constructed during the British rule and which is 
not dependable throughout the year. I wonaer if 
the Ministers are at liberty to make any 
promises as they like without caring to honour 
them through suitable action. They may ignore 
a small place like Manipur but they may not 
deceive their conscience. 

Sir, I need not remind the hon'ble Members 
of this august House that Manipur is the most 
neglected place in the whole of India though 
she is at a strategic border point. Three Five-
Year Plans and three annual Plans have passed 
but not a single project has been undertaken and 
not a single industry has been started there, the 
former Commerce Minister, Shri Manubhai 
Shah's half-hearted proposal for starting a co-
operative spinning mill in Manipur ending in 
smoke and the proposals for some other small 
industries faring no better either. While the 
shortage of power supply even for domestic 
consumption has become very acute, the current 
charge also being the highest in Manipur as 
compared to other places, the Loktak project 
has been hanging fire for the last fifteen years. 
The Planning Commission is still indecisive and 
seems to be seeking one plea or the other to 
avoid it. 

Sir, without the development of com-
munications and power, the .infrastructure of 
economic development, how can there be any 
economic development of a place ? Now after 
such broken promises and culpable neglect does 
it lie in the mouth o the Central Government to 
say that Manipur is not economically viable for 
denying Statehood to her? In fact, the people of 
Manipur have become rather quite disillusioned 
about the Centre's solicitude for her dissatis-
factions abounding everywhere in matters of 
economic development, in matters of service, in 
matters political and what not? I do not know 
how long the people of Manipur will and can 
suffer and tolerate all this misfortune. 

Of course, I support the Railway Budget with 
the request that the hon'ble Railway Minister 
will kindly take neeessary concrete steps to 
redeem his promise as early as possible and to 
extend the railway lines up to the interior of 
Manipur within the the Fourth Plan period so 
that he may not live down an unpleasant 
memory. I fervently hope he can readjust the 
works programme to accommodate Manipur's 
scheme. Thank you, Sir. 
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THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA : The House stands adjourned  
till  n  A.  M.    tomorrow. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Wednesday, the 12th March, 
1969. 


